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in super-session of earjier orders, the following Judicial Officers we hereby appointed as
Officer In-Cha{ge to look after and subervise the work of the Branches indicated against their names
with immediate effect:
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c

Administration-11
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b

6 1 Pool gar Section

le rd Rooms

8

10

11
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1 14

-15
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177

18I
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20

21 b Hindi Section

22

23

I

Name of the Branch(es)

i Leave Sanctioning Authority for
I Judicial Officers

c

d

R&I

RTI Branch

General Branch and Au.thorbed
to sign all the application
pertaining to Notary &

Experience/ Character
ertificate of the Advocates at

KKD Courts, Delhi.

Copying Agency

Vulnerable Witness Deposition
Compl dx

Eibrary Branch

Purchase Cell

Litigation and Mgilance Branch
r+

Computer Branch, Facilitation
Centre & Mdeo Conferencing

Bail & Filling Section

Leave Sanctioning Authority for
St,ff

Care Taking Branch and
Stationary Branch
Nazarat Branch

Environment & Horticulture
:eII

building Maintenance
Committee Cell

Fi

Name of the Officer

Incharge

Sh. Sanjay Sharma
DJ (Commercial)-01

Sh. Arun Sukhija
ASJ-03

Sh. Ravinder Singh
AS F01 CPocs o)

Ms. DeepaH Sharma
ASJ-04

Sh. Vishal Gogne
ASJ-02/NDPS

Sh. Samar Visha1
PO MAc’r

Ms. Swati Katiyar
ASJ (SFTC)

Sh. Gajender Singh Nagar
AS J (SC RC)-02

Sh. Hasan Anzar

E ASJ-06 (pocso)
Sh. Hasan Anzar

ASJ-06 (POCSO)

Ms. Shelly Arora
FAS J-05 (Electricity)

Sh. Ajay Garg
ADJ-01

Sh. Sandeep Gupta
ASJ ( SC RC)-01

ms ,
Sh. Sarvir Singh Lamba

ASJ (SC) (POCSO)

Sh. Kishor Kumar
ADJ-04

Sh. Rakesh Kumal

ASJ NTSC) (RC)

Sh. Mayank Mittal, ACJ

Sh. Vinod Joshi
MM-02

Sh. Ajay Garg
ADJ-01

Sh. Sanjay Sharma
DJ ( Commercial)-01

Name of the Link Officer
Incharge

l

DJ ( Commercial)-02

1 Sh. Gajender Singh Nagar

I ASJ (sc RC)-02

F
!!

Ms. Deepali SharmaA SJ-04

Sh. Ravinder Singh
I ASJ-01 CPocso)

Sh. Sanatan Prasad, ADJ-02

Ms. Swad Katiyar
I ASJ (SFTC)

Sh. Samar Vishal
PO MACT

i

Sh. Hasan Anzar
A SJ-06 (POCSO)

Sh. Mshal Gogne
ASJ-02/NDPS

Ita

}ASJ (SC) (POCSO) iI

I

i
Sh. Ajay C;arg

F ADJ-01

s

1 AS J-05 (Elecuicity)
ISh. Raje5h Kumar, ADJ-03

Sh. Sandeep Gupta-

AS J (SC RC)-01
b.

Sh. Kishor Kumar
ADJ-04

Sh. Satvir Singh Lamba
ASJ (SC) (POCSO) I

iMs. Prigya Gupta
E ASCJ/JSCC/GJ L++

I

I Ms. Himanshu Tyagi
MM-03

Sh. Sandeep Gupta
FASJ (sc RC)-01

I

DJ ( Commercial)-02



I

\

I

Sh. Sanjay Sharma
ED,(Commercial)-01

Sh. Chadra Shekhar

DJ (Commercial)-02B Sh. Chadra Shekhar

DJ (Commercial)-02
Sh. Sanjay Sharma

DJ (Commercial)-01

ecurity Cell Sh. Chadra Shekhar

DJ (Commercial)-02
Sh. Sanjay Sharma

DJ (Commu .01

1

ADJ-04ASJ (FTSC) (RC)
©ffice of CMM (East) Ms. Saloni Singh

ACMM

Nodal Officer (Computer
ranch)

+

Website committee

Officer/Verifying Officer
purpose of aeation of

IDs and to verify the
Is of the Officials

osted at filling Counter of East

istrict, Karkardooma Courts'lhi.

Sh. Ar\rind Dev

Meuopolitan Magistrate-01

Sh. Akhil Malik, MM

(Municipal) ,/
+

(SANJAY GARG-D
Principal District & Sessions Judge

East District, KKD, Delhi

q9Ftad£ t A /Pr. D&SJ(EastyKKD/D,Ihi rtSDate

;of)y forward&d for information & necessary action to :_
1. The Reg@ Generaj-amajii:-iTin oTIiiii New Delhi
2. The Princjipd District and Sessions Judge(HQs)I Tis Hdzdri Court1 Delhi.

Courts, Delhi.3. Concerned Judicial Officers. Karkard4. The
Kive Officer (JudI.)/l: farge Concerned Branches

he Comrnittee, Tis :0
6. For uploJding dn LAYERS

Karkardooma Courts, Delhi
Courts, Delhi.

7: PS to the Undersigned.
B. Guard File.

I
I

Principal District & Sessioru Judge
East District, KKD, Dem,./’
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